CENTRAL ADMINISTRATIVE TRIBUNAL l

ALLAHABAD azucu,-nLLanrnn.

Allahabad: ted 4th D £ ﬁ 199

Corami- Htﬁ‘ﬁiﬁ n:.§.'n-yn1, AMg '
. . Hon'bla Mr.SeKe Agarual, JeM

|

. [

i |
[

.‘

F

i

|

Q=éa_éiéliz_iksndknn.nsnnl

i ) o
Along with 0,A. 672/99, 673/99,. 682/99 to 6 |
*  Alon th D.A. 701/99, 70948 ' e, A% |
3 A h 7 DAL

Vijal Praekash Pandpy

son of Sri R.D. Pandsy

: r/0753/338 Mesrapur, Allahabad
? * posted as ST, D.visional Accounts Officer, : :
Provincial Diwvaion,

Pratapgarh, . a
e o« Applicant, -

| Counsel for the applicanti= Sri R.Ps  Singn,. Adv,

1 | Versus - j ‘:;
. 1 | a

| 1.Union nfilndia througn the
8 ' Secretary, Government of  Indka,
Ministry of Finance, Neu Delhi,

- A

2oComptroller & Auditor Gengral,
of India, 10 Bahadur Shah Zafar Marg,
New Delhi,

— . —— m— —m — E——

3¢ Acuountant Generai il (A& E),U.P,
, Allahabad.

4, Exscutive Englneer, Provission
Divieion, P.WsD«: Pratapgarh , _

: o o o« Respondents.

, Counsel for the respondentsi- Sri Amit Sthalekar Adv

i ; (For Respondents Noe1 to 3 s and

srd K.P. Singh, Adv,
(Forx RTupnndnnn;yu.4).

B.D. Mishra aged about 47 years {
\h#fann of 1-?- Sri Sita Ram Mishra, E

i_ :
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r!lidtnt of 552-8, ARumfordganj,
Allshabade. |

o o if ﬁppnﬂlﬂt‘

Counsel for the lppliclnt& STi AgVe. Sriulstlvl Adv, &
3 W Sri R.P. Singh; Adv,

) . 1
““; Hirﬁyn

1. Union of India. ihrough the
Sun:-tarrJ Government of India, |

Pinistry of Finance; New Delhi, f

2+ Comptrolles & Audstor Genexel, of Indil.
1 Blhldut.Sh-h Ilfnr Marg, ; b
A ' Neu. Dllh;' '
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3. Accountant General II (AE)
u o F. hlllhlhaﬂ. -

4, The Executive Engineser, @
Irrigation ODivision-], 1

nllghlhlg. ﬁ

: e « « Regpondents, }

Counsel for ths Respondents:-Sri Amit Sthaleker Adv. 3
. (For Respondsnt No.1,2 &3) |

} |

Sri K.Ps Singh Adv, ;

(For Respondeat: Np.4) i

0,A,673/99 ' f

|
ReS. Misnra son of Sri J.P, Misra !
aged about, 49 years, il |
r/o 23/47/145, Sneo Nagar,
Allenpur, Allahabad, at present _
postad as Sr. Divisional Accountant, ' ;
Provinciai Division, Varanasi. : 1
| 45 « « Applicant,

Counsel for the applicant: Sri. R.P. Singh, 6 Ady,
Versus

1. Union of Indlia through: the
Secretary, Government of India,
Ministry of Finance,. Neuw Dslhi, .

2. Comptroiler &Auditor Genaral,of Indiga, !
10-BahadurShah Zafar Marg, New Deini,

3+ Accountant General 11 (AIE) Uy Py
Rlllhtbld. e g | . ’

4, Euucutiut Engineer

Provincial Diuilinn,.P.H.D; Ulanlll |
\\r I l « o+ «Respondsnt |

Cnun;nllfnr the r-lpundtnta:-Sr;ﬂuit Sthalekar Adv,
: (For zespBndent. No.1 to 3)&
‘ ] ~ Sra K -P.Singh Adv rnr rn..d) |
I ‘ : |
. | SIS WL b ey *—J"“
= _ 2 = ) M ' T sz |'
. ‘ | 1 R }I



_

- m— -
-

. i

D,A:682/99
Rajeev Kumar Sonkar ' : _ ;
son of Sri Hari Lal Sonkar, | 4

89 Kala-= danda, Hinlutganj. ; y

Allahabad, :
- * o prnﬂﬂnb.

Counsel for the applicants- Sri KeS. Rathore, Ady. |
| Veraus ' ]

1. Union of India, through Accountant Gensral, u
U.Ps Allahabad. |

2. Deputy Accountant General (Works),AeG.UePs. Allahabad,

3. Superintendent Engineer of of Uurks,
Flood work Diwvaion, Gonda,

4, Executrve Engineer, I & P, Division, Banda,

e o -.Riapnndants.

Coungsel for the r-npnndunt;:- Sri Amit Sthalekar Adv.
(For Respondent No,1 to 3)

Sri K.P. Singh, Adv,
(For R"PDndlﬂE No.4)

0,A,683/99

Girijs Pati Snukla aged 47 years (:;

son of Sri. Triyugi Narain Shukla,
resident of -Babina Read, Niyamat Chak,
Gorakhpur and posted as Divisional Accounts Officer,
Grade=l;, in the office of the Superintending
of Works (8,),
Construction Divaion, P.W.D.
Gorakhput,
e ¢ Applicant,
Counsel for the applicanti= Sri R,P. Singh, Adv,

Varsus

1« Union of India through the
Secretary, Government of India,
Ministry of Finance;. New Delhi,

2. The Comptroller & Auditor Generai,
of India, 10- Bahadur Shah Zafar Marg,
New Delhi,

3. Accountant. General II (A&E) U.pP.
Allﬂhﬂhldn

\Srfd. The Superintencent of Wurks,

Tempe Division (MN.H,) Cnnutructinﬁ :
[
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PeWeD, Gdrﬂkhpﬂ¥i

e o o Rllpﬂp&gﬂt'.
Counsel for the Respondentss=-Sri Amit Sthalekar Adv,

(For Respondent No.1 to 3)

Sri KePe Singh, Adv.
(For Haapnndun£

0,A,084/99

S.Ge Pathak aged about .39 years,
son of Sri R.N, Pathak, resident of
113/3Pulled Housing Scneme,
Narendra Nagar, Tenri Garhwal, present
posted @s Divisional Accountg Officer II
Of fice of Executive Enginger,
Construction Division, Narendra Nagar,
Tehri Garhwal,
o « o Applicant,

Counsel for the applicant : Szi. RaPe-Singh, Adv,

Versus

1« Union of India througn uhe
Secretary Government of India,
Ministry of Finaice, New Delhi,

2. Comptroller & Auditor General,

of India, 10~ Bahadur Shah Zafar Marg,
NBH DB Ihi ®

3. fccountant General II1 (A&E) U.P.,
Allahabad,

4, Executive Engineer, Construction
Division, Narendra Nagar,
Tehrigarhwal,

No.4)

e « oREspondents,

Counsel for the respoddentssSri Amit Sthalekar(Adv.
(For Respondents 1 to 3

sri K.P, Singh Adv.
(For Respddent No.4)

0. 8

Pramod Kumar Mani Tripathi aged about 39 years

sonuf late Sri Ayadhesh Mani Tripathi, r/o Ashok Nagar

Colony, Basaratpur Gorakhpur,

e o .ﬂpplinant,

Counsel for the applicants Sri R.P, Singh, Adv,

Versus
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1.,Un1Qp‘gf lhdls'thrﬂugh'thn Secretary,
Government of India, Ministry of Finance,
New Delhi, |

2+ Comptroller & Auditor General,of India,
10=Bahadur Shah. Zafar Hnrq,
Neu Delni,

.
- i Sk MR VT :

‘ -
3. Accountant General II (A &E) |
UsPe Ailanabad,

4, Tne Executive Engineer, :
Laghu. Sinchai. Khand, '
Gorekhpur,.

e « ¢« Respondents,
Counsel for the Respondentast- Sri Amkt Sthalekar Adve.
(For respondent No.1 to 3)

Sri KrP. Singh' ﬂdv.
(For Respondent No,4)

O.A, 686/995

Ram Kamal Singh son of Sri Ram Subhag: Singh,
Resident of 739-H 0Old Poat Office,

Civil Lines, Basti,

at present posted in Construction On.l
P.W.Des, Basti,

e « oApplicant,
Counsel for vhe applicant: Sri R.P. Singh, Adv.

Versus

1. Union of India, through the. Secretary,
Government of India, Ministry of Finac e
New Delha,

2. Comptroller & Auditor General of India,
10~ Bahadur Snah Zafar Marg,

New Delni.

3. Accountant General II (A & E)
Uttar Pradesh, Allahabad,

4, The Execurive Enginesr,
Constructioni Divigion=],
PeleDs Blﬂtx.
e & o R.ﬂpﬂhdlntl.

Counsel for the respondentsi=Sri Amit Sthalekar(Adv)
(For Respondent Noe1 to 3)
Sri R.P. Singh Adv, =
(For Respondent No.4)

Contd. .. 6,
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0,A, 687/99

K.Cs Sharma aged about 51 ysars

son of Sri(Late) Sharda Prasad Snarma,

resident of 573 Nirala Nagar

Rae Bareilly at present posted as Senior Division

Accounts Officer, Snarda Sahayak Khand 41 Rae Bareilly
By & . e & sApplicanu,

Counsel for the applicanti= Sri ReP4 Singh, Adv,

Versus

1« Union of India through the Secrstary

Government of India, Ministry of Financs,
".ﬂ De IM s

2+ Cumptroller & Auditor General,of India,

10 Banadur Snah Zafar Marg,

New De lh; .
3, Accountant General II (A & E) U. P,

Allahabad,.
4, Executive Engineer,

Sharda Sahayak Khand41,

Ras Bareilly.

« o. o« Respondents,
Counsel for the Respondentsi=Sri Amit Sthalekar,Adv.
(For Respondent Nu.1 to 3)

STl KePe 51ngh, Adv .
(For Respondent No,4)

D.A, 088/98

Suresh Datt Pandey aged about 52 years

son-of late Sri Chandra Snekhar Pandey, r/o Village
Paran Jot P,0, Manganj,,. Sultanpur at present
posted im the office of the Executive Engianesr,
Conatruction Division=-2, Sultanpur.

o« oApplicant,
Counsel for the Appiicant: Sri R.P, Singh, Adv,

Versus
T« Union of India througn vhe Secretary, Government of
India, Ministry of Finance, New Dslhi.

2. Comptroller & Auditor General of India, ’
10- Bahadur Shah Zafar Marg, New Delhi,

3. AcEountant General, II, U.P, (A.& E)
Allahabed.

4, Executive Engineer, Construction Division=2

Sultanpur,
o« « Reppondents,
Counsel for tne respondents:~ Sri Amit Stnalekar Adv,
(For Regpondent No,1 to 3)
Sri Ke.Pe Singh Adv,
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-Krishna Narain Tandon aged about 56 yeers

—=

0,7.689/99 ' )

sonaf Sri Jugal Kishore Tandon, l
r/o 78U Janak Purl, Bareilly,
Posted as Senior Divisional Accounts Officer, |
Office.of the Executive Engineer, Rural Engineering,

Division, Bareilly,
; + . @ ﬂppucﬂﬂt.

Counsel for the nppliﬁagta- Sri R.P. Singh, Adv.
Versus

1o Union of India, uvhrough the Secretary

Government of India, Ministry of Finance,

2. Comptroller & Auditur General of India,
10« Bahadur Snah Zafar Marg, New Delni,

3. Accuuntant Genmeral II (A & E) U.P,
Allahabad,

4, Executive Engineer, Rural Engineering,
Divieion, Bareilly,

. 9 ® R!lpﬂﬂdll‘ltl.

Counsel for therespondentsst~ Sri Amit Sthalekar, Adv.
(Forerespondent No.31 to 3)

Sri K.,Pe Simgh, Adv.
(For Respondent No.4)

0,A.680/99

R.Ke Pandit .aged about 49 years

sonof late Sri Ram Deco Pandit, r/o Monaddipur
(near Gurduara) Gorakhpur at present posted as
Diuisihnal Accounts Officer I, " In the office of
Executive Engineer, Provincial Diviasion, P.W.D.

Goraknpur,
« « Applicent,

Counse}l for the applicanti:- Sri R.P, Singh, Adv,

Versus

1« Union of India through the Secretary, Ministry of
Finence, New Delnhi,

2. Comptroller & Auditor General of India,
10« Banadur Snhah Zafar Marg, New Delnj.

3, Deputy Accoyntant General II, U.P, (A & E)
Allahabad,

4, Executive Engineer; Provincial Division,
PeWeD. ,Gorakhpuy,

| o o * Rlupﬂﬂdlnta.

Counzel for the Raspondaentsi- Sri Amit Sthalekar;Adv,
(For Respondent Hu.{ to. 3)

Sri K.P.Singh, Ady,
(For Respondent No,4)

—
-

-




O.A, 681/99 | = oy

SeMe¢ Ali Sabir, son of late Sri Haidar Abbas,
resident of 178/24 Raid Gate Hotel Lane, Golaganj,
Lucknow, at present working as Divisional Accounts
Officer Gyade=1, Building Division=I P.UW.D,
Mahatma G#pdhi Marg, Lucknoy. |

s « » sApplicant,

counsel for the Applicant:Sri R.P. Singnh, Adve

Versus

7 Union of India, through the Secretary,
Ministry of Finence, Govt, of India, New Delhi,

2¢ Comptroller & Auditor. General of India,
10- Bahadur. Snah Zafar Marg, New Delhi,

3, Accountant Geperal-II (A & E)
Uttar Pradesh, Allahabagd,

4, Executive Engineer, Buj iding Division,
PoleDs Mehatma Gandhi Marg, Lucknou,

e o |H.BFundlntU.

Counsel for the Respondents:=Sri Amit Sthalgkar, Adv,

(For Responden. No.1 to 3)

Sri K.P« Singh, Adv,
(For respondent No,4)

0. A, 69 9

Dnaram Pal Singh, son of Sri Sher Singh,

R/0 123 Chutkuyala, Distt. Dehradun,

at present working as Divisional Accounts Officer,
Grade=l, Minor Irrigation Division, Pauri Garhyal,

e ¢ oApplicant,
Coungel for the Applicant:- Sri R.P. Singh, Ady.

Versus

7<Union of India, through the Secretary,Ministry of
Finance, Govt,of India, New Delni,
2, Comptroller & Auditor Gensral of India,
10~ Bahadur Snah Zafar Marg, New Delni,

3+ Accountant General II (A &E)
U.P, ﬂllﬂhlbﬂdi

4, The Executive Engineer, Minor Irrigation Division,
Pauri Garhyal,

. 9 -Rlﬂpﬂﬂdihtl-

Counsel. for the Respondents:~ Sri Amit Sthalekar, Adv.
(For Resp. 1 to 3)

ri K.Pe Singh, Adv.
?Fnr ra;p. NE.Z
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O0.A, 693/99

Lok Nath Snukla aged about 48 years
son of lste Sri S.N. Snukla, r/o C=105 Rail Nagar, Jail
Road, Lucknow, Presently posted as Divigional Accounts

Officer Gr,I in the office of the Executive Eng,

_Construction Division, P.W.D. Lucknow,

H ’ o .Rppllcﬂnt.
Counsel for the applicent ¢ Sri R,P. Singh, Adv.

Versus

1. Union of India, through the Secretary,
Ministry of Finance, New D8lni,

2., Comptroller & Auditur General of India,
1u- Bahadur Shah Zafar Road, New Delni,

3. Deputy Accountant General II, (A & E)
U.Ps Allahabad,

4, Tne Executive Enginesr, Construction Division,
PsW.D, Lucknow,

. o Rﬂupnndanta.

Coungel for the respondents:- Sri Amit Sthalekar, Adv.

(For Resp. No,1 to 3)

Sri K.P-_Singh,ﬂdu.
(For Regp. No, 4)

0,A,694/99

P.K. Pathak aged about 44 ysars at present posted
Divisional Accounts Officer Grade I, in the
Office of the Executive Engineer, Construction
Division No.,4, Sultanpur,

| « o oApplicent,

Versus
1« Union of India through the Seuretary Govt.of India
Ministry of Finance New Delhi.

2. Comptruller & Auditor General of India,
10-Bahadur Shah Zarfar Marg, New Delni,

3. Accountant General II, U.P. (AR & E )
Allahabad,

4, Executive Engineer, Construction Division No,4,

Sultanpur,

« « «Respondents,
Counsel for the Respondentsi-Sri Amit Sthalekar, Adv,

3 ( For Resp 1 to 3)
QP” Sri K.P. Singh Adv.

(For Resp. No.4)
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O, A, 62§{22

Arun Kumar Srivastava son of SriSaraswati Prasad
srivastava r/o SIK/2 Sarvodaya Nagar, Allahpur, ’
presently posted at Rural Engineering Services Division
Fltehpﬂ{.

« « » Applicant,

Veraus
1« Union of India thrnﬁgn Comptroller and Auditor
General of India, 10~ Banadur Shah Zafar Marg,
New Delhi,

2, Accountant General (A & E) U.P, Allanabad,

3. DAG Works, Office of Accountant General (A & E) II
U.P. Allahabad,

4, Executive Engineer Rural Engineering Services,
Division Fatehpur,

e« « HRespondents.

Counsel for the Haapundnntl; Sri Amit Sthaiekar, Adv.
(For Resp, 1 to 3 )

STl K.Pe Siﬂgh Adv .
(Fnr Reg. Nﬂ-d)

O0,A, 701499

Uttam Singh aged about 48 years sonof Sri Umda Singh
r/o 548 Nai Basti Snikohabad. Firozabad posted as
Divisional Accounts Officer Grade I, Office of the '
Executive Engineer, Minor Irrigation Division, Firozabad.

e « Applicant,
Counsel for the applicanti-Sri ReP. Singh, Adv.

Versus

1. Union of India through the Secretary, Ministry of
Finance, Ney D8lhi,

2. Comptroller & Auditor General of India,
10- Bahadur Shah Zafar Marg, New Delni,

3. Deputy Accountant General II ( A & E)
UsPs ﬂllﬂhﬂbad.

4, Executive Engineer, Minor Irrigation Division,
Firozabad,
e +« « Respondents,
Coungel for the respondentst-Sri Amit Sthalekar, Adv.
(For Res. 1 to 3)

Sri K.Pe Singh, Adv.
(Fur Res. No.4&




o]l= |

O.A,- 9

Vindhya Vasini Yadav s/o Sri Ram Kawal Yadav,
Village Rewana Post Sidhauli, Distt, Gorakhpur,

’ « « Poatitioner,
Counssl for the Petitioners= Sri B.N. Singh, Ady,

Versys

1. Union of Ifdia through Comptroller & Auditor General
of India, New Deluni.

2+ Cumptroller and Auditor General of Indiay
10=- Bahadur Shah Zafar Mearg, New Delhi,

3. Tha Accountant General ( A & E) II,
U.P. Allahabad

4 Tne Deputy Aucountant General ( Works)
the OPfice of ths Accountant General (A & E)=lI,
UePeCivil Lines, Allahabad,

+ » Respondents,

Counssl for the Respondentsi= SriAmti Sthalekar,Adv.
(For Respe No.1 to 3)

sri K.P‘ Singh' ﬂd“-
DeA, 727/99

Surya Nath Singh age d about 48 years sonof Sri Udai
Bhan Singh resident of Bakar Ko, Post Office Ahraula
(Chhinanuna) Azambarh, posted as Divisdonal Accounts
Officer Grade-l, Office of Executive Engineer,

Laghu Sinchai Khand, Babraich

e o « Applicant,
Counsel for the AppPlicanti~ Sri R.P. Singn, Adv.

Versus

1., Union of India through the Secretary Ministry of
Finance, Ney Deiui,

2. Comptroiler & Auditor General of India,
10- Bahadur Shah Zafar Marg, New Dolni,

3., Daputy Accountant General II ( A & E)
U.P. Allahabad

4, Exedutive Engineer, Laghu Sinchai Khand,
Bahraigh,
« « « RBspondents.

Counsel forthe Respondenbs: Sri Amit Stnalekar, Adv.

(For Resp, 1 wo 3 ),
Sri K.P. Singh, Ady.

(For Resp, ND.4).

T




D.As 728/99

Babu Ram aged about 49 years son of Srl Vijay Singh

resident of 38/39-], Gopalpura, Agra at present

posted as Sr, Divisional Accounts Officer in the

of fice of Executive Engineer, Provincial Division,
F'UQB- ﬂgrl.

‘ -

¢ o oApplicant,

Counsel for the Applicant sri R,P. Singh, Adv,

1.

20

Je

Versus

Union of India through the Secretary, Ministry of
Finance, New Delhi,

Comptroller & Auditor General of Indis,
10~ Bahadur Shah Zafar Marg, New Delni,

Deputy Accountant GCeneral II, U.P.
( A& E) Allahabad,

Executive Engineer, Provincial Division, FeW.D.
Agra.
L e 8 o Raupﬂndanta.

Cuunsel for the Respondentsi= Sri Amit Sthalekar, Adv.

(For Respe No.1 to 3)

Sri K,P. Singh, Adve.
(Fur Res. No, 4),

0,A, 729/99

M.Fe Sharma aged about 49 years son of Sri Banarasi Das
Resident of Dnarm Niyas, Karbala Road, Nei Basti,

Bi jnore, present posted as Sr. Divisional Accounts
Officer, in the office of the Executive Engineer,
Construction Division, P.4.D. Dhampur, Bijnore

. ® .ﬂpplicﬂnt.

Counsel for the applicant : Sra R.P. Singh, Adv,

1e

20

Ja

4.

Versus
Union of India through Secretary, Ministry of
Finance, New Delhi,

Comptroller & Auditor General of India,
10« Bahadur Shanh. Zafar Marg, Neu Delnhi,
Deputy Accountant Gensral -II (A & E)
UsPe Allahabad,
The Execgutive Engineer, Construction Division,
PelWleDs Dhampur. Bijnoree
e « « Reaponddnts,

Counsel for the Respondentsi- Sri Amit Sthalekar, Ve

(For Respe NO.1 to 3

Sri K.Pe Singh, Adv,
(For res. No,4)
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0,A, 730/99

Sri Narain Rai K aged about 48 years son of Late Sri Mangle
Pd, Rai, resident of pusted as Divisional Accounts
Officer Grade II, in the Office of the Executive

Engineer, Minor Irrigation Division, Ballia

'« o oApplicant,

*

Counsel for the Applicant: Sri R.P. Singh, Adv.
Versys

1« Union of India through the Secretary Miniastry of
Finance, Neu Dalhi,

2.Comptroller & Auditor Gensral of India,
10« Bahadur Shah Zafar Marg, New Delhi,

3¢ Deputy Accountant General - II ( A & E)
UsPe Allahabad,

4, The Executive Engineer, Minor Irrigation Division, |
Bﬂlli de

e« » Respondents.
Coungel for the Respondentsi= Sri Amit Sthalekar,

sri K,P. Singh. Hd\h
(Fnr Ress Roe 4)

O,A, 731/99

Monan Ram Tamta aged about 46 years sun of Sri Kishan Ram
Tamta, R/0 Villaye Lov, P,0, Lov Distt, Bageshuar, posted
in the Office of Executive Engineer, Temporary Divi son,
P.W,D. Nainital as Divisional Accounts Officer Grade=I,
« o« +Applicant,
Counsel for the Applicant:i:- Sri R.F, Singh, Adv,
Varsus

1. Union of India, through the Secretary Ministry of
Finance Ney Delhji,

2. Comptroller & Auditor General of india,
10- Bahadur Shah Zafar Marg, Nay Delni.

3. Deputy Accountant General=I11 ( A & E)
U.Pe Allahabad,

4. The Executive Engineer,

Temporary Division, P,W.D. Bhayali, Nainital,

e ¢« « Respondents,
Counsel forthe Respondentait-= Sri Amat Sthalekar, Adv,

?\V sti K.P, Singh, Adv.

e

\
<
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 0.A, 732/99 | )

gQanunael for the respondentss= Sri Amit Sthalekar, Adv,

-ld=

Daya Ram Singh aged about 53 years son of Sri Hardeo Singt P
resident of Care Sri D.P. Singh, Lane No. 11,

Najibabad, Adarsh Nagar, Binjore, posted in the office

of the Executive Endnlur. Conatruction Division,

PolleDe Najibabad, Bignore as Divisional Accounts Officer

GradeeIl -
d = e o« JApplicants,

Counsel for the Applicanti=:Sri R.P, Singh, Adv.
Versaus

1« Union of India torough thes Secrecary, Ministry of kkm
Finance, Newy Delhi,

2. Comptroller & Auditor General of India,
10= Banadur Shah Zafar Marg, Ney Delhi,

3. Deputy Accountant Generel, II ( A & E)
U.P. Allshabago,

4, Executive Engineer, Construction, Construction
Division, P.UW.D. Bijnore,
e » « Respondents,
Counsel for the Respondentsi=Sri Amit Sthalekar,Adv,
Sri K.P, Singh,; Adv.

0,A, 733/99
Ram Baudh son of Sri M.D, Baudh, aged about 41 years (
resident of BbeE/3, Dabauli 11, Ratanlal Nagar, N

Kanpur at. present posted as Divisional Accounts Officer-Il
in the office of the Executive Engineer, Construction,
Division, Kannauj ,

« o« oApplicant,
Sri R.FoSi.ngh. Adv. Counsel for the applicant,

Versus

1. Union of India through the Secretary, Ministry of
Finance, New Delhi,

2. Comptroller & Auditor Gemsral of India,
10- Bahadur Snah Zafar Marg, New Delhi,

3« Deputy Accountant Gemneral II ( A & E)
UsPe Allanabad,

4, Executive Engineer,
ConstructionDivision , Kannauj,

e ¢ « Reapondents,

Sri K.P. Stngh, ﬂdﬂ-

—_—
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D,A, 734/99

= mmE— —— —— —

-15=-

Sri- Prabhu Dayal Meena, Divisional Accountant
son of Sri Ratan Lal, Poasted under Administrative

Control and management of the Accountant General U.P.
In the office of the Executive Engineer, Louwer Mot

Branch Dn. Ganga Capal, Near Collectorate, Agra Road,
Mathura (U,P.) )

Permanent Home addrﬁnq} Village Mupna. Pura, Post- Kot,
Distt, Dausa (Rajasthan).

S e

« « « Applicant,
Counsel for the epplicanti= Sri Rakegh Verma, Adv,

Versus
1. The Comptroller & Auditor General of India, New
Delhi, .
2. The Accountant General-II, (A & E), Uttar Pradesh,
Allahabad. U,P,
3¢ The Exscutive Enginesr, Loyer Mot Branch Dn. Ganga
Canal, Near Collectorate, Agra Road, Mathura

e * @ Hﬂipﬁﬂﬂinlﬂi

Counsel for the Respondents$- Sri Amit Sthalekar,
Sri K.Ps Si“gh' Adv .

O,A, 771/99

Rekesh Kumar Saxena aged about 46 years son of Sri H.S5,L. 1

Saxena, Resident of B=-115 Opposite Mandir, New Agra, Agra, K\'

presently yorking as Divisional Accounts Officer Gr,l

in the office of the Executive Engineer, Construction,

PeWloD, Agra,
‘ e « ofApplicant,

Counsel for the applicant : Sri R.P. Singh, Adv,

Versus

1« Union of India through thg Secretary, Ministry of
Finance New Delhi,

2. Comptroller & Auditor General of India,
10- Behadur Shah Zafar Marg, Ney Delnj.

3« Deputy Accountant Genmeral, II ( A & E)
U.Pe Allahabag,

4, Executive Engineering Constructio Division,
P.W.0, Agra,

e« « o« Respondents,
Counsel for the respondentst= Sri Amit Sthalgkar; Adv.

Sri R.P, Singh, Adv.
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O,A, . 99

Shiv Prakash son of Sri Pyare Mohan,
r/o 6B/179 Auas Vikas Colony, Badhpur

.Farrukhabad, presently posted as Divis.onal

Accounts Offices Grade I, Provincial Division,
PeWoD. Kannauj,
‘ +

3 e« o« o Appiicanty
Counselfor the Applicenti-Sri S,Srivastava, Adv.
Versus

1. Union of India through Cemptroller and Auditor Gensral
of India, 10- Bauadur Shan Zafar Marg, New Delhi,

2. Dariyao Singh Nehra, Accountant General ( A & E)
11 U«sP, Allahabad,

3. Deputy Accountant General (Works) Office of
Accountant General ( A & E) II U.P, Allahabad,

4, Executive Engineer Provincial Division Kannauj,
Distt. Kannauj.

S, Hiranmai Chatterji Divisional Accounts Officer,
Gr-1 Irrigation Division Fatehpur, |
«3+¢ Respondents,
Counsel for the Regpondentsi= Sri Amit Sthalskar, Adve.
Sri K.P. Singh, Adv, K

Orger (In open cuurt)

(By Hon'ble Mr. S, Dayal Member (A)

In this bunch of 0O,As., the applicanta have
filed applicaetion against the transfer orders issued
posting them in verious grades as Senior Divisional
Accounts Officer or Divisional Accountants in |
three grndpa to divigions in the State, The applicants

have prayed for cancellation of transfer orders on

vartows grounds, |

2, Sri R.P. Singh, Sri Siddharth Srivastava
Sri Rakesh Verma 'Sri K.S, Rathore and Sri A.V,
Srivastava appeared for the applicants and Sri Amit
Stnalekar for respondents No, 1 to 3 and Sri K.P,

Singh for respondent No.4 appeard. Their arguments

have been heard. W@ had cealled for certain record
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from the uffice of Accountant Ceneral, That has algo

‘been taken into consideration,

3e while the O.,As, yere under consideration

a Nntificatinn of Election Commission deted 12.7.99

was issued in which the Election Commission had
directed tﬁﬂt thaxﬂ*uﬁu{d be a total ban on the
transier of all nfficara/ufficiala connected w«th

the oconduct of Elections. It nas also been mentioned
in this Notification that the transfer orders issued
in respect of the ebove category of officers prior to
the date of announcement but not implemented till
date should not be given effect without obtaining
specific permission from Election Commission of

India in this regard. The net effect of this Notifica-
tion 4is that the transfers have been put on hold

till the Election process is completed because the

or ficers concerned are officials concerned who are
involved in the Election process as Presiding Officers

and Polling Officers etec,

4, Tne learned counsels for the respondents have
not shown any permission of the Election Commission
hence averments of the learned counsel for the
applicants are that the applicants are still

performing their duties on the posts which were

held previously by them,

Se We, therefore, direct that the orders

of transrer of the applicants may not be implemented
till election process is over, In the meanuhile

the respondents shall consider representations of

P! the applicants if made within tyo weeks from the

St R AT ) RAT
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date of this order and

shall pass @ reasonsu
on the rﬁpraanntatinna

within 8 period of four weeks from the cate of

Teceipt df‘rnprnsantatiana. If the applicants
be deemed ¢g have
accepted their order Por trangier a

do not represent, they ghall

Nd may bg dealt
With thege directiong the

disposed of. There
Oorder as tg costs,

with accordingly, bunch

of 0,As, stands shall pg no

6. The originaj

had been Produced by thg

respondents

record of transfgr which
learngqg COUnsel Ffor the

has besen rsturned to learnegd coungegl
tor the respondents at the time

conalidarad kv ..

dyfl. fgdgﬁ"

AL

this casg was

order
wlth regarg to their transrers




